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NOTARY

NOTED & REGISTERED
at Serial No. ¢‘-;5, 202 9

| Date:- /9 lo€ 12025

THIS DOCUMENT
Contains _|[ _ Pages.

—x . ——

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE, BENCH AT PUNE

ORIGINAL APPLICATION NO. 45 OF 2025

et Ganesh Suresh Borhade " .... APPLICANT
_ Vs.
The State of Maharashtra and others .... RESPONDENTS

AFFIDAVIT IN REPLY ON BEHALF OF RESP. NO. 3

I, Anil, son of Jagannath Pawar, aged 39 years, Occupation — Service,
presently serving as the Assistant Conservator of Forest (Wildlife), Nashik

Division, Nashik, do hereby solemnly affirm and declare as follows:

1. I am presently serving as the Assistant Conservator of Forest (Wildlife)
Nashik Division, Nashik. In accordance with Office Order No. Desk-
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te & Notary, Govi. of India
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4/Survey/Wildlife/No.35/91/2025-26 dated 14.05.2025 I have been duly
authorized to file this affidavit in reply on behalf of Respondent No. 3. Based
on the relevant information available in the official records, | hereby make and
submit this affidavit in reply. A copy of the aforementioned letter dated

28.04.2025 is annexed hereto and marked as EXHIBIT-A.

2. I respectfully submit that the averments made in the Original
Application, which are not specifically dealt with or denied in this reply, may

kindly be treated as denied in their entirety.

8 [ have carefully examined the contents of the Original Application
along with its annexure and have duly understood the same prior to filing this
reply. This affidavit is being filed at this stage based on the records maintained
by the Nashik Wildlife division and the applicable legal provisions.
Accordingly, I am humbly submitting this affidavit.

4. I say and submit that Kalsubai-I-Ia_risﬁchandragad Wildlife Sanctuary,
situated in the Western Ghats of Maharashtra, is one of the most ecologically

diverse and scenically captivating protected areas in the state. Notified in 25"

February 1986, the sanct.u'ary' spans over an area of 361.7 sq. km,
encompassing parts of Akole taluka in' .ﬁ%ﬂyanagar (erstwhile Ahmednagar)
district. The area of this Wildlife Sanctuary includes Forest land, the private
land and Non-forest land. This sanctuary derives its name from two prominent
natural and cultural landmarks—Kalsubai Peak, the highest point in
Maharashtra, and the historic Harishchandragad Fort. It is also part of highly
pristine and globally recognized Biodiversity Hotspot of Western Ghats. Its
rugged terrain features a mosaic of mountains, valleys, dense forests,
waterfalls, and plateaus, offering ideal conditions for rich biodiversity and eco-

tourism.
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The forest types mainly include moist deciduous and semi-eve
vegetation, which support a variety of wildlife. The sanctuary is also home to
several rare and endemic plant species, enhancing its significance for
ecological and botanical research. Additionally, the sanctuary forms the
catchment area for important rivers and reservoirs, including the Bhandardara,
Ghatghar and Ambit reservoirs, thereby playing a crucial role in regional water

security, groundwater recharge, and climate regulation.

5. I say and submit that the Kalsubai-Harishchandragad Wildlife
Sanctuary is a mosaic landscape comprising both forest and non-forest areas.
While a significant portion of the sanctuary is notified as Reserved Forest and
Protected Forest under the control of the Forest Department, a substantial
extent of land within its boundary falls under the category of non-forest land.
These non-forest areas primarily consist of privately owned agricultural lands,
revenue lands, and lands under the jurisdiction of other government
departments, particularly the Irrigation Department. It is noteworthy that the
non-forest land constitutes  approximately 40% of the total area of the
Sanctuary, thereby necessitating integrated and coordinated management

strategies to ensure effective wildlife conservation and habitat protection across

the entire landscape.

6. I say and submit that the Kalsubai-Harishchandragad Wildlife
Sanctuary offers a wide range of recreational and nature-based experiences
throughout the year, making it a favored destination for eco-tourism and
adventure activities. The sanctuary is endowed with rugged terrain, dense
forests, seasonal waterfalls, community owned Sacred groves, and pancramic
viewpoints, providing visitors with opportunities for trekking, camping,
birdwatching, photography, and nature appreciation. Among the most popular

attractions are the treks to Kalsubai Peak, the highest point in Maharashtra. and
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the historic Harishchandragad Fort, both of which offer breathtaking ¥
the surrounding Sahyadri ranges and valleys. Other prominent trekking routes
include trails to Ratangad, Alang-Madan-Kulang (AMK) forts, and
geologically important - Sandhan Valley, often referred to as the “Valley of

Shadows.”

7. I say and submit that during the pre-monsoon months of May and June,
the Kalsubai-Harishchandragad Wildlife Sanctuary and its surrounding
landscapes are transformed into a mesmerizing natural spectacle due to the
synchronized bioluminescence of fireflies (locally known as Kajwa). This
phenomenon draws thousands of nature enthusiasts, researchers,
photographers, and eco-tourists from across the country and beyond, making it

one of the most iconic and eagerly -awaited seasonal events in the Western

Ghats region.

The firefly activity is observed both within the forest area and in the private
and revenue lands, especially in \fi_]l:igi;s sﬁch as Panjare. Udhavane. Samrad.
Purushwadi, Kumshet, Barf. Ghatghar, etc., where the density of fireflies is
often higher due to the prcsencé of prcférred microhabitats such as moist
undergrowth, native vegetation, and low levels of artificial lighting. The peak
activity typically occurs between the last week of May and the first two

weeks of June, just before the onset of the monsoon.

The fireflies engage in rhythmic, synchronized flashing patterns as part of their
mating ritual, illuminating trees, shrubs, and grasses with a magical, pulsating

=
glow. This spectacular bioluminescent display serves as a powerful symbol of

the ecological richness of the Western Ghats, which is recognized as the hot

hotspotof biological diversity.
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8. I say and submit that, as mentioned in the preceding paragraph~
KaIsubaE-Hnrishchandragad Wildlife Sanctuary is a mosaic landscape,
comprising both forest and non-forest areas. A substantial portion of land
within its notified boundary falls under the category of non-forest land, which
includes privately owned agricultural fields, revenue lands, and areas under the

Jurisdiction of departments such as the [rrigation Department.

It is important to note that the preferred habitats of fireflies are often found in
forest areas, privately owned agricultural lands, community lands, and village
peripheries, where specific ecological and edaphic conditions, along with a
suitable microclimate—such as moist soil, native vegetation—coexist to
support their breeding. This underscores the critical role of community

engagement and stewardship in conserving these fragile ecosystems.

The growing popularity of the ﬁrcﬂy season has led to the development of
community-based ecotourism modcls where:n local residents actively
participate by offering homestays, gu1ded mght walks, traditional meals, and
cultural experiences, These mlt:atlvcs not only provide sustainable livelihood
opportunities to the local populatlon but a]so play a vital role in enhancing
awareness and fostering a sense of responsnblhty towards nature and wildlife

conservation.

9. I say and submit that the increasing footfall during the firefly season
has brought with it several ecological and management challenges, including
unregulated tourism, use of artificial lighting, vehicular movement, noise
pollution, and disturbance to natural habitats. These factors can severely
disrupt the delicate breeding cycles of fireflies, which are highly sensitive to
light and environmental changes. Therefore, it is imperative th

at this seasonal

ecological event be carefully monitored and managed through 4 participatory
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and community-inclusive approach, involving local residents, forest offic

ecologists, conservationists, local self Governments, other Government
agencies like Maharashtra State Pollution Control Board, Maharashtra Tourism
Development Corporation (MTDC), Revenue department, Police department,
and eco-tourism operators. Emphasis must be placed on visitor regulation,

protection of critical habitats, public awareness, and environmental education.

10. I say and submit that the Forest Department has taken a proactive and
leading role in managing the firefly season in and around the Kalsubai-
Harishchandragad Wildlife Sanctuary, with the active participation of local
communities, by issuing various directions from time to time. Copies of the
relevant documents pertaining to the regulation of tourist activities are

submitted herewith and collectively marked as EXHIBIT-B.

Recognizing the ecological sensitivity of this unique seasonal event and its
potential for sustainable, community-based ecotourism, the department has

implemented a series of well-planned regulatory and facilitative measures.

Some of the key initiatives undertaken are as follows:

a) Formation of Village Eco-Development Committees (VEDCs): The
Forest Department has established Eco-Development Committees in
around 25 villages. These committees act as critical local institutions
for coordinating crowd management, sensitization, and revenue-sharing
from ecotourism activities.

b) Establishment of Check-Posts at Key Entry Points: In coordination with

VEDCs, the department has set up check-posts at Shendi and Mutkhel,
which serve as the only official entry points to access the core firefly
observation areas. These check-posts help regulate visitor flow, collect

data, and ensure adherence to ecotourism norms.
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Advocate & Notary, Govt. of India

7, “Swapnil”, Kakinsor Colens

P

(¥ Scanned with OKEN Scanner



c) Identific

Management: A total of around 17 designated points have been

identified for safe and ecologically sensitive firefly viewing. To

minimize vehicular disturbance inside the sanctuary, fallow agricultural

fields owned by private individuals have been designated for parking,
with the consent of local landowners and Village Eco-Development
Committees (VEDCs). These arrangements enable local communities to
earn a livelihood through parking fees, thereby fostering community
ownership and participation in conservation efforts.

d) Time Restrictions for Vehicle Entry and Firefly Observation: To

minimize light and noise pollution, the Forest Department has enforced
strict timings, as these measures are crucial for safeguarding the
breeding behavior of fireflies, which are highly sensitive to artificial
disturbances. A copy of the order issued by the Forest Department is
submitted herewith and marked as EXHIBIT-C.

i. No vehicular entry (except the vehicles belongs to the local

villagers and the occupants of home stays in those villages) is
allowed after 9:00 PM, and
il.  Visitors must conclude firefly observation by 10:00 PM.

e) Deployment of Forest Labourers for Crowd and Traffi

c M_anauement:
During the firefly season, the department deploys around 45 to 50
contractual labourers for crowd control, visitor assistance, traffic
regulation, and coordination with VEDCs and police, thereby
enhancing monitoring and visitor experience.

f) Continuous Patrolling by Forest Staff:In addition to the scheduled

initiatives, forest staff continuously patrol the area to ensure the smooth

regulation of tourists and to safeguard the ecological inlegrity of the

-\
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sanctuary. These patrols are critical in swiftly addressing ai
disturbances or unauthorized activities.

g) Issuance of Guidelines and Awareness Material: The department

regularly circulates advisories and awareness materials among tourists,
homestay operators, hotels, and local resorts, outlining the DOs and
DON’Ts to be followed. These include avoiding use of flashlights, loud
music, vehicle honking, littering, and any activity that may disturb the

natural behavior of fireflies or wildlife.

11.  Isay and submit that the above-mentioned measures have significantly
contributed towards protecting the ecological integrity of firefly habitats,
promoting responsible ecotourism, generating sustainable livelihood
opportunities for local communities, and fostering a collaborative conservation
model anchored in community participation and shared stewardship. These
efforts demonstrate the proactiir_e approach df the Forest Department in

balancing conservation and ecotourism.

However, despite these initiatives, it is evident that additional regulatory

frameworks and long-term planning are urgently needed to ensure the
sustainable and inclusive management regimein the region, particularly in view
of the increasing tourist influx, habitat sensitivity, and climate variability. In
this regard, the involvement of the Eco-Sensitive Zone (ESZ) "Monitoring

Committee becomes very crucial.

12. I say and submit that the Eco-Sensitive Zone (ESZ) surrounding the
Kalsubai Harishchandragad Wildlife Sanctuary has been notified under the
provisions of the Environment (Protection) Act, 1986 by the Ministry of
Environment, Forest and Climate Change (MoEF&CC), Government of India.

This zone functions as a protective buffer to conserve the sanctuary’s fragile
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ccosystems and to mitigate the adverse effects of unregulated development.
copy of the notification dated 28.04.2017 is produced herewith and marked as

EXHIBIT-D.

The ESZ encompasses areas around the sanctuary, including parts of Akole
taluka in Ahilyanagar district and Igatpuri taluka in Nashik district. The width
of the ESZ ranges from 0.1 km to 4 km, depending on factors such as
ceological sensitivity, topography, and prevailing land use. The notified area of

the ESZ is approximately 160.96 sq. km, covering nearly 74 villages
surrounding the sanctuary.

a) To ensure effective imple_mc_nt_atiqp and oversight of ESZ guidelines,
Monitoring Committee has been ;on;iituled under the Chairmanship of
the District Collector, Ahilyanagar. - ¢

b) The developmental activities \'vitiji_lj -tHe_ ESZ are categorized into three

oM.

groups: w : -
. i.  Prohibitedctivities (which are not allowed under any
circumstance_s')',"' ' -
ii. Regulated activities (which require prior environmental

clearance or scrutiny), and
iii.  Permitted activities (which can be undertaken without prior
approval, subject to compliance with environmental norms).
c) This zoning approach aims to strike a balance between

ecological conservation and sustainable development in and around the
sanctuary.

13. 1 say and submit that, in light of the above facts and the
ecological sensitivity of the Kalsubai-Harishchandragad Wildlife Sanctuary

and its surrounding Eco-Sensitive Zone (ESZ)—which is a vit) habitat for

fireflies and other endemic species—it is crucial to implement the fOIIowing
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easures to i ;
ensure Sustainab)e management of tf

S are necessary not onl
also to protect the seaso

cultural signifi

m
step iis fragile ecosystem. These
¥ 10 safeguard the region’s unique biodiversity but

nal firefly gatherings, which hold ecological and

cance for |ocg) communities:
i

The Zonal Master Plan for the ESZ should be prepared and
approved within a defined timeframe.
. All ongoing activities that violate ESZ norms must be stopped
immediately,

. A moratorium should be placed on granting new permissions

until the Zonal Master Plan is approved.

Place: Pune ' . Deponent

Date;j§/06/2025 -, - 2 /ﬂd&/
B e 7 'l (Anil s/o Jagannath Pawar)
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VERIFICATION
—--'—_'_—'—-—--____

I, Anil s/o Jagannath Pawar, Age -
presently working do hereby state on solemn
this Affidavit jn reply from para No, | to 8are

English/ Marathi language and the same are t
knowledge and belief,

39 Years, Occupation — Service,
affirmation that, the contents of
read over and explained to me in

rue and correct to the best of my

Hence it is verified on this __day of June, 2025 at Pune.

M=
Deponent

(Anil s/o Jagannath Pawar)

Identified the Deponent by

: Solemnly affirmed & Sign. before
%MWL; ﬂrﬂﬂrﬂ”‘ ArE DS me by ShrlISmt.Am'_[_:IgM P,
FVIRARE Who is identified by £z (0) Avvniys g
Drafted and Settled By whom | know personally.  “Sushare
rafted an

A

SWAPNIL R, RASAL
Advocate & Notary, Govt. of India

District Government Pleader,

Pune. -d%—‘
SWAPNIL R, RASAL
Advocate & Notary, Govt, ofintka
7, "Swapnil”, Kohinoor Co'ony,
NOTARY Rajiv Nagar, Nashik-422009. (Mawa,)
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e ISR e
Latitude: 19°3421°
Longitude: 73°42'35"
Elevation: 762.57416.3m
Accuracy:3.0m
Azimuth: 293° (NW)
Pitch:-1.4" (3.27%) h
Time: 06-02-202501:25 PM 7,
Note: Panjare Parking o
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Latitude: 19°34'18% &
Longitude; 73°42'32%° .«
Elevation: 763.67#13.7 m

ccuracy:1.383m -~ - -
Azimuth: 214" (SW) - -
Pitch:-9.8° (2.1*) ~ i
Time: 06-02-202501:30 PM
Note: Panjare Parking .
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Latitude: 19°34'21"

Longitude: 73°42'35"
Elevation: 762.574£16.3 m
Accuracy:3.0m :
Azimuth: 293° (NW)
Pitch:-1.4* (3.2%)

Time: 06-02-202501:25 PM =~ -
Note: Panjare Parking |
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Longitude: 73°42'32" s o

Elevation: 763.674137m 27" s o R

Accuracy:1.383m - < ° e i

Azimuth: 214° (SW)_ = E7 LoFi e |

Pitch:-9.8° (2.1°) » = - BT Rt

Time: 06-02:202501 30 PM 2 5
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Latitude: 19°3421% . -~ -2
Longitude: 73°42'35" - E
Elevation: 762.57216.3m [
Accuracy:3.0m - D
Azimuth: 293° (NW) Gt

Pitch:-1.4* (3.2 . ,h._;_
Time: 06-02-202501:25 PM 1% ==as
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/ (3) Boundaries -+ North>~Boundaries of Waigaon, Beigaon Bembal, Kitadi, Khapri’

' Masara Ta, Masara, Kolara Kaibate, Chak Tckadi’

{ Chait Tu, Midnapur Tu. Villages and boundarics of
Comptt. Nos. 63, 60, 51, 47,

East—Boundaries of Comptt. Nos. 269, 268, 275, 274, Pangsi
' village, comptt. No. 319, 327, Dori village.
South—DBoundarics of Comptt, Nos. 348, 347, Zani village Comptt.
Mo. 370, Pahari village, comptt. No. 372 and Andhari
river, boundary of Khandalz village. .

West—Boundarics of comptt, Nos. 175, 174, 164, Dewada village,
comptt. Nos. 166, 154, Junoni, Moharli, Bhamdeli,
Sitarampeth, Khandegaon, Takari, Mudhoti, Dixit,
Katwal, Wiloda, Kokewada, Pardi, Kondegaon, Mancra,
Ashta, Baigaon, Kokawada, Arjuni, Siuni villages.

(4) Arca of the Andbari Wildlife Sanctuary .. 50927 Hectares or 509.27 sq. km,
By order and in the name of the Governor of Maharashtra,

N
.- A. R. MASLEKAR,
Deputy Secretary to Government,

REVENUE AND FORESTS DEPARTMENT

Mantralaya, Bombay 400 032, dated the 25th Febr’uary 1986
. av)-
WiLpLrre (PROTECTION) Act, 1972.

No.WLP. 1085/CR-75/F-5(1V).—Whereas, it appears to the Government of
Maharashtra that the area described in the Schedule hereto (hercinafter
referred to as ““ the said area »), is by reason of its ecological, faunal and floral
significance, needed to be constituted as a Wildlife Sanctuary for the purpose of
protecting, propagating or developing Wildlife therein or its environment;

( Now, therefore, in exercise of the powers conferred by sub-sections (/) and
S 12) of section 18 of the Wildlife (Protection) Act, 1972 (53 of 1972), the
~ - Government of Maharashtra hereby— _
1) declares the said area as a Wildlife Sanctuary, to be called as Kalsubai
Harishchandragad Wildlife Sanctuary.
(2) specifies the situation and the limits of the said area as set out in the

Schedule appended; and -
(3) dirccts the Collector of Ahmadnagar districi to enquire into and
dq}q:ermine the cxistence, nature and extent of any right alleged to exist in
favour of any persons in or over the land comprised within the limits of the
said area and deal with the same as provided under sections 19 to 26 (both
inclusive) of the said Act, .
b Schedule

gadaWildlife Sanctuary included in

Situation and limits of the
Ahmaidnagar district :— :
the forest range and division included Range.—Bhandardhaca,

ame ol e bt Al
M r:] ‘:i'u: Kalsubai-Harishchandragad  Wildlife  Forest division.—Ahimadnagar.

Suctuary-
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DETAILS OF VILLAGEWISE FOREST &GEOGRAPHICAL AREA AS PER NOTIFICATION

APPENDIX 1.1.11

43

7 vale &

Ve et e | R | s | Somme)
; 2 4 0 0 0
1 | Penshet 190.05 0 190.05 272.008 462.058
5 | Shendi 0 0 0 265.07 265,07
3| Murshet 102.77 0 102.77 810.331 913.101
4 | Panjare 630.23 54.93 685.160 815.873 1501.033
5 | Udadawane 989.27 8.58 997.850 724.536 1722386
6 | Ghatghar 1464.20 126.89 1591.090 625.113 2216.203
7 | Shinganwadi 189.70 61.52 ' 251.22 530.979 782.199
8 | Samrad 879.39 7145 950.840 £89.228 1840.068
9 | Ratanwad; 73439 0 734.39 1042.029 1776.419
10 | Koltembe 754.54 0 754.54 535.047 1289.537
11 | Terungan 309.9] 0 309.91 479.330 789.240
12 | Shirpunje bk, 42376 0 423.76 729.853 1153.613
13 | Shirpunje kh, 976.12 0 976.12 139.441 1115561
14 | Kumshet 2489.03 481.80 2970.83 56.718 3027.548
[ 15[ Lavali Kom 854.88 50,68 905.56 234,694 1140254
16 Lavali Otur 172.08 0 172.08 271,059 343139
17 | Ambit 481.65 206.03 687.680 182,765 3}0_445
18 | Pachanaj 2160.54 335.97 2496.51 61.829 2558339
19 | Kothale 583.890 0 583,890 218.11 802
20| Vitr 16652 0 166,52 336,528 303,00
21 | Tale 516.94 0 516940 341.456 W—-
22 | Somalwad 117.060 0 117.060 318.088 435148
23 | Palsunde 177.170 0 177,170 701,602 W
:4_ Phopsandi 995,55 0 995.55 533'333“""%_

1685008 | 130785 | jgrangy | O B
L TOTAL 1 _ .lzzoz.am_ { 30540‘73! .

—_— _
\
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi. the 28th April. 2017

$.0.1367(E).—WHEREAS, a draft notification was published in the Gazette of India. Extraordinary, vide
notification of the Government of the India in the Ministry of Environment. Forest and Climate Change published in the
Gazette of India. expressing, Part II, Section 3, Sub-section (if) on the number S.0. 3028 (E), dated the 10™ November.
2015, inviting objections and suggestions from all persons likely to be affected thereby within the period of sixty days
from date on which copies of the Gazette containing the said notification were made available to the public:

And WHEREAS. objections and suggestions received from all persons and stakeholders in response to the draft
notification bave been duly considered by the Central Government:

AND WHEREAS. the Kalsubai Harishchandragad Wildlife Sanctuary located in Akole and Rajur Tehsils of Ahmad

nagar District and shares boundary with Lgatpuri Taluka of Nashik District, Shahapur and Murbad Talukas of Thane
District and Junnar Taluka of Pune District in the State of Maharashtra is spread over an area of 361.71 sq. kms:.

AND WHEREAS. the area is rich in floral and faunal diversity and the Wildlife Sanctuary is nestled in the Western
Ghats, a recognised hot spot of biodiversity and the forests of the Kalsubai Harishchandragad Wildlife Sanctuary are
classified under 2A/C2-Southern Tropical Semi-evergreen Forest and the forests support tree species including Teak
(Tectona grandis) Ain (Terminalia tomentosa), Hirda (Terminalsia chebula), Beheda (Terminalia belierica), Awala
(Emblica officinalis). Pisa (Actinodaphne angustifolia), Karap (Memocylon umbellatum). Karmbu (Olea dicica). Khair
(Acacia catech), Hed (Adina cordifolia). Kalamb (Mitragyna parviflora). Bibla (Pterocarpus marsupium). Kumbhi
(Careya arborea), Mango (Mangifera indica). Jambhul (Syzygitm cuminiy along with other species like Bamboo-Katang

( Bamblusa bamboos) and Manvel (Dendrocalamus strictus), shrbs including Karvanda (Carissa carundus) and climbers
including Modewel (Combretim ovalifalium).

A:\'I) \Vll_I:RI-:AS, the Sanctuary and the adjoining area is home to wildlife comprising Leopard (Panthera pardus)
Giant Squirrel (Rarufa indica) Wild Boar (Sus scrofa), Blacknaped Hare (Lepus m‘gricalﬁs), Wild Cat (Felis chaus}.
Hyaena (Hyaena hena), Bonnet Macaque (Macaca radiate) and with about 130 different avi- fauna including Pe'iccrck‘
Pu.rp.le Heron (Ardea purpurea), Kites such as the Black-Shouldered Kite (Elanus caeruleus), Black Kite l.-;.ﬁh'u.;
?:f?;:;;’leGL;?uny Kite tf{gﬁaf-:ur Indus) Jungle Fowl such as the Red Junglefow! (Gallus gallus), and Grey
Orifnre?i \D:\-arfml{si W;_?;fmml: l.sloel (Eudynamys sco.'apa_cea). Spotted Owlet (Athene brama). Kingfishers such as
e gy hgaisher {Cayx t’r.tlhams;. Common Kingfisher (dicedo arthis). Storkbilled Kingfisher (Halcvon

pensis), ite Throated Kingfisher (Halcyon smyrnensis), Black capped Kingfish :

(Cervle rudis), ete: er (Halevon pileat), Pied Kingfisher
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i ) 9; /| f Iil . I
AND WHEREAS, I.le area is a]so llCh n Iep“les. ha‘ lug recor ‘ - : ‘t s. ; !ep es .30 I‘Vpeﬂs
0 uas - L) : . ) B, 1 I (S

AND WHEREAS. the area is the origin of the Rivers Pravara and Mula, which gradually merge into the River Godavari,
'™ . € 4 &

the Ganga of the southern part of India, thereby has lot of significance in the development of agriculture and allied
activity downstream;

AND WHEREAS, the close vicinity of the Sanctuary to human habitation and ongoing developmental activities around

the Sanctuary necessitates the requirement of proper safeguards and control over such activities and the Sanctuary
supports 24 villages which are principally agriculture based:

AND \WHEREAS. it is nec
Harishchandragad Wildlife S
view:;

NOW THEREFORE. in exercise of the power conferred by sub-section( 1) and clauses (v) and (xiv) of sub-section (2)
and sub-section (3) of section 3 of the Environment (Protection) Act 1986 (29 of 1986) read with sub-rule (3) of_mle 5of
the Environment (Protection) Rules. 1986, the Central Government hereby notifies an area to an extent varying from

1.6 10 4.0 kilometers around the boundary of Kalsubai Harishchandragad Wildlife Sanctuary in the State of Maharashtra

as the Kalsubaij Harishchandragad Wildlife Sanctuary Eco-sensitive Zone (herein after referred to as the Eco-sensitive
Zone) details of which are as under, namely:-

essary to conserve and protect the area surrounding the protecrec? area qf hal_snba:
ancruary as Eco-sensitive Zone from ecological, environmental and biodiversity point of

1. Extent and Boundaries of Eco-sensitive Zone - (1) The Eco-sensitive Zone sh

$q. kins. with an extent varying from 1.6 ki t0 4.0 kms. and the boundary descri
Zone is as Annexure.1.

all be with a peripheral area of 300,72
ption and land use of the Eco-sensitive

(i1} The Geo co-ordinates of 42 villages falling in the Eco-sensitive Zone are appended as Annexure-II.

(i) The map of the Eco-sensitive

Zone along with boundary details and latitudes
Annexure-IIT.

and longitudes are appended as

(iv) The details of Geo coordinates of the points along the boundary of the Kalsubai Harishchandragad Wildlife
Sancruary and its Eco-sensitive Zone are appended as Annexure-IIT Al

2. Zonal Master Plan for the Eco-sensitive Zone.- (1) The State
sensitive Zone prepare. a

notification in the Official Gazette
notification for consideration.

Government shall. for the purpose of the Eco-
two years from the date of publication of final
¢ and adhering to the stipulations given in this

(2) The Zonal Master Plan shall be approved by

the competent authority in the State Government for its effective
implementation.

(3) The Zonal Master Plan so pr

epared shall commensurate with the stipulation specified
the environmental implications.

in the Notification and include

(4) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such manner as js
specified in this Notification and also in consonance with tl

1e relevant Central and State laws and the guidelines issued by
the Central Government, if any.
(5) The Zonal Master Plan shall be prepared in consultation with the following State Departments, for integrating the
ecological and environmental considerations into the said plan:- ) i
(i). Environment;

(1i). Forest and Wildlife:

(iii). Agriculture;

(iv). Revenue:

(v). Urban Development;

(vi), Tourism;

(vii). Rural Development:

(Vilih.  Tirigation and Flood Conyol;
(ix). Municipal;
(X). Panchayatj Raj: and
(xi), Public Works Department

6 _ The Zonal Master p| restriction on the approved existing land use, infrastructure and
activities. unless S0 specified in this notification and the Zonal Master Planshall factor in"improvement of a|)
infrastructure and acuvities to be more efficient and eco-friendly.

an shall not impose any
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7 The Zonal Vv P ) .

L;-:uagemem of :}:{Cllaster Plan shall provide for restoration of denuded areas. conservation of existing water bodies.
:edshof ocal atchiment areas. watershed management, groundwater management. soil and moisture conservation.

2 al community and such other aspects of the ecology and environment that need attention.

@ . i .\iaste!- Plan shall demarcate all the existing worshipping places, villages and urban settlements. types

and kinds of forests, agricultural areas, fertile lands, green area, such as. parks and like places. horticultural areas.

orchards. lakes, wetlands and other water bodies and also with supporting maps and the said Plan shall bemppcrted by
Maps giving details of existing and proposed land use features.

9 The Zonal Master Plan shall regulate development in Eco-sensitive Zone and shall follow Pml?ibitEd' wgu-lm.t ec:_
and promoted activities specified in the Notification so as to ensure Eco-friendly development for livelitiiod secucity ¢
local communities.

(10)  The Zonal Master Plan shall be a reference document for tl
functions with respect to the provisions given in this notification.
3

\e Monitoring Committee for carrying out ifs

Measures to be taken by State Government.-Th
giving effect to the provisions of this notification. namely:-

(1) Land use .- Forests. horticulture areas. agricultural areas, parks and open spaces earmarked for recreational purposes

: : : : : 1t
in the Eco-sensitive Zone shall not be used or converted into areas for commercial or industrial related developmel
activities:

e State Govertunent shall take the following measures for

Provided that the conversion of agricultural lands within the Eco-sensitive Zone may be permitted on lﬂc
recommendation of the Monitoring Conunittee. and with the prior approval of the State Governnient, to meet the

pill A ; =
residential needs of local residents. and for the activities listed against serial numbers 9, 15, 21. 28 and 31 in column (2)
of the Table in paragraph 4. namely:- :

(i) Eco-friendly conages for temporary
tourism activities:

(ii) Widening and strengthening of existing roads and construction of new roads:

(iil) Small scale industries not causing pollution.

(iv) Rainwater harvesting. and

(v) Cottage industries including village industries. convenience stores and local amenities:
Provided further that no use of tribal land shall be permitted for commercial and industrial development

activities without the prior approval of the State Government and without compliance of the provisions of article 244 of

the Constitution or the law for the time being in force. including the Scheduled Tribes and other Traditicnal Forest
Duwellers (Recognition of Forest Rights) Act. 2006 (2 of 2007):

occupation of tourists, such as tents, wooden houses, etc. for Eco-friendly

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be corrected by
the State Government. after obtaining the views of Monitoring Committee, once in each case and the correction of said
error shall be intimated to the Central Government in the Ministry of Environment, Forest and Climate Change:

Provided also that the above recessed correction of error shall not include change of land use in any case except
as provided under this sub-paragraph.

Provided alse that there shall be no consequential reduction in green area, such as forest area and agricultural
area and efforts shall be made to reforest the wnused or unproductive agricultural areas.

2 _\‘ntm.-al springs.- The calchme’m areas of all namral springs shall be identified and plans for their conservation and
rejuvenation shall be incorporated in the Zonal Master Plan and the catchment management plan including lake shall be

drawn up by the State Government in such a manner as to prohibit or and restrict development activities within the
catclunent areas.

(3) Eco-Tourism.- (a) The activity relating to tourism within the Eco-sensitiv j i
1 3 -sensitive Zone shall be as per Eco-Tourism Mas
Plan, which chall form pan of the Zonal Master Plan. P s

(b) The Eco-Tourism Master Plan shall be prepar i i
‘ ! pared by Department of Tourism. in consultation wi
Forests and Environment of the State Government. R of

(c) The activity of tourism shall be regulated as under, namely:-

(i) all new i iviti s . o i : 5 o
i ;:unzfn activ m?s or exp_hausmn of existing tourism activities within the Eco-sensitive Zone shall be in
e with the guidelines issued by the Central Government in the M

Clima 3 i 3
te Change with ewmphasis on eco-tourism, eco-education and eco

inistry of Environment, Forest and
capacity study of the Eco-sensitive Zone:

-development and based on carrving
(ii) new constructi
o tﬁ‘aﬂﬁn‘;ﬁ (tiﬁt:i; s‘::dl dﬁons shall not be permitted within one kilometer from the boundary of th
3 ags lidlife Sancmary except for ace i 4 v’ o
AN it po Y p onunodation for temporary Cceupation of tourists
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i cpansi Cisti i tivities shall
i< aonroved. development for tourism and expansion of e.\ns'tmg tomf;m ac e lI
i) till the Zona' '\Ilfsmzpimc::slc‘eﬂfxed reculatory authorities based on the actal site specific scrutiny and
\ , - g 3
be permitted by the cern ried
recofmnendation of the Monitoring Commuttee - | .
i f valuable natural heritage in the ECO-SEIISHI\LT Zoue.' such as the gencr poo- reserve
(4) Natural heritage.- All ilf{efl ¢ prings. gorges, groves, caves, points, walks, rides. cliffs. etc. shall be identified and
: formations. waterfalls. Sprigs. g o ; . it i
. rgfikaffd plan shall be drawn up for their protection and conservation. within six months from the date of

preserv: of this notification and such plan shall form part of the Zonal Master Plan.

publication . o . |
Man-made heritage sites.- Buildings, structures, artefacts areas and precincts of historical, architectural, aesthetic.
;S)d-c::ﬁ;:ql significance shall be indentified in the Eco-sensitive Zone and plans for their conservation shall be prepared
n . - ¢ . . . 3 . . - A
within six months from the date of publication of this notification and incorporated in the Zonal Master Plan.

(6) Noise pollution.- The Environment Department of the State Government or Maharashtra State Pollution Control

Board shall implement the regulations for control of noise pollution in the Eco-sensitive Zone in accordancc'u-jm the
provisions stipulated under the Noise Pollution (Regulation and Control) Rules. 2000 under the Environment

(Protection) Act, 1986,

(7) Air pollution.- The Environment Department of the State Governiment or Maharashtra State Pollution Confrol Board
shall draw up guidelines and regulations for the control of air pollution in the Eco-sensitive Zone in accordance with the
provisions of the Air (Prevention and Control of Pollution) Act. 1981 (14 of 1981) and the rules made there under.

(8) Discharge of effluents.- The discharge of treated effluent in the Eco-sensitive Zone shall be in accordance with the
provisions of the General Standards for Discharge of Environmental Pollutants covered under Environmental
(Protection) Act. 1986 and rules made thereunder.

(9) Solid wastes.- Disposal of solid wastes shall be as under:-

(1) the solid waste disposal in the Eco-sensitive Zone shall be carried out as per the provisions of the Solid Waste
Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and
Climate Change vide notification number S.0. 1357 (E). dated the 8® April, 2016 as amended from time to
time:

(ii) the inorganic material may be disposed in an environmental acceptable manner at site identified outside the Eco-
sensitive Zone:

(ii1) no burning or incineration of solid wastes and establishment of landfills shall be permitted in the Eco-sensitive
Zone.

(10) Bio-medical waste.- (i) The bio-medical waste disposal in the Eco-sensitive Zone shall be carried out as per the
provisions of the Bio-Medical Waste Management Rules, 2016 published by the Government of India in the Minisuy of

Environment. Forest and Climate Change vide notification number G.S.R 343 (E), dated the 28® March. 2016, as
amended from time to time.

(i) No common treatment facility or incineration shall be permitted within the Eco Sensitive Zone.

(iin) Individual hospitals or private health centres already existing within the Eco Sensitive Zone should provide
adequate treatment system to avoid adverse impact on the Protected Area.

(11) Plastic Waste Management.- The Plastic Waste Management in the Eco-sensitive Zone shall be carried out as per
the provisions of the Plastic Waste Management Rules, 2016 published by the Government of India in the Ministrv of

Envitonment. Forest and Climate Change vide notification number G.S R 340 (E). dated the 18® March 2016, as
amended from time to rime. T

4
;2 12) Con‘s!ruﬂlon and I)emolltlpn Waste Management.- The Construction and Demolition Waste Management in the
co-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition \\'aste:\-lmwzemenr

1:11‘1_?'5, 2_{)16 published ‘by the Government of India in the Ministry of Environment, Forest and Climate Change vide
Oulication number G.S.R 317 (E), dated the 29 March, 2016, as amended from time to time, }

(13) v . reht - y
pro:'isi:]:llsmj:ia:; tr ’m‘f-_ The vehicular movement of 1affic shall be regulated in a habitat friendly manner and specific
s regard shall be incorporated in the Zonal Master Plan and 1ill such time as the Zonal master plan is

repared 7 ¢ the ity i
Sn n‘:;: “anca:;iripf;m led by the comperent authority in the State Govermment, Monitoring Commiittee shall monitor
elucular movement under tlie relevant Acts and the rules and regulations made thereunder.

Aliempt 10 be made by the Stare Government to regulate the traffic congestion in roads of Ec

O-sensitiv
efforts to be made for yse of cleaner fuel for example CNG, LPG, ete. e Zoue atid
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(14) Industrial Units

() No establishment of pew
except the existing wood based Indust

(b) No establishment of any
sensitive Zone shall be permitted.

ries setup as per the Law.,

wood based Industries within the proposed Eco-sensitive Zone shall be permitied

new Industry causing water, air, soil, noise pollution within the proposed Eco-

4. List of activities prohibited or to be regulated or promoted within the Eco-sensitive Zone.- All activities in the
Eco-sensitive Zone shall be gD\'erned b}' the pm\:isions of the Environment {Pmtec[ion} Acl. 1986 (29 of 1986) and the
rules made thereunder, and be regulated in the manner specified in the Table below, namely:-

TABLE

| suNo. |

Activity

Remarks

£2)

(3)

| (1) |
\

Prohibited Activities

Commercial Mining. stone quarrying and
crushing units.

a) All new and existing (minor and major mineral;].
stone quarrying and crushing units are prohibited ‘“t,h
immediate effect except for meeting the domestic
needs of bona fide local residents including digging of
earth for construction or repair of houses and for
manufacture of country tiles or bricks for housing and
for other acrivities, _
(b) The mining operations shall be carried out in
accordance with the order of the Hon'ble Supreme
Court dated 04.08.2006 in the martter of T.N.
Godavarman Thirumulpad Vs. UOI in W.P.(C) No.202
of 1995 and dated 21.04.2014 in the matter of Goa
Foundation Vs. UOI in W.P.(C) No.435 of 2012.

Setting up of saw mills.

No new or expansion of existing saw mills shall be
permitted within the Eco-sensitive Zone.

Setting up of industries causing water or air
or soil or noise pollution.

No new or expansion of polluting industries in the
Eco-sensitive Zone shall be permitred.

Industries categorised as Green or White in the Central
Pollution Control Board Classification including agro-
based small scale industries will be regulated as per
regulations and no Red category of industries shall be
allowed within the Eco-sensitive Zone.

Commercial use of firewood.

Prohibired (except as otherwise provided) as p;r-
applicable laws.

h

Establishment of new major thermal and
hydro-electric projects.

Prohibited (except as otherwise provided) as per
applicable laws.

Use or production of any
substances.

hazardous

Prohibited (except as otherwise provided) as per
applicable laws.

Discharge of untreated effluents in natural
water bodies meeting lakes, rivers and on
land area.

Prohibited (except as otherwise provided) as per
applicable laws,

New wood based indusiry.

. oo | period.
Regulated Actlvities

No establishment of new wood based industrv shall be
permitted within the limits of Eco-sensitive Zone:

Provided that the existing wood-based industry may
continue as per law:

Provided further that the renewal of licenses of
existing saw mills shall not be done on their expiry

Establishment of hotels and resorts,

No new commercial hotels and resorts shall be
permitted within one Kilometre of the boundary of the
Protected Area or upto the extent of Eco-sensitive

Zone, whichever is nearer, except for small temporary

(¥ Scanned with OKEN Scanner
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-tourism activities:
structures for Eco-tourisma . ’
Provided that, beyond one kilometre from the boundary

of the protected Area or upto the extent of Ec.o-
sensitive Zone whichever is nearer. 'a!l new tourist
activities or expansion of existing activities shall be in
conformity with the Tourism Master Plan and

guidelines as applicable.

Erection of electrical  cables and

telecommunication towers.

Regulated under applicable law. Underground cabling
may be promoted.

1L

Construction activities

(a) No new commercial construction of any Kind shall
be permitted within one Kilometre from the boundary
of the Protected Area or upto extent of the Eco-
sensitive Zone whichever is nearer: _
Provided that, local people shall be permitted to
undertake construction in their land for their use
including the activities listed in sub-paragraph (1) of
paragraph 6 as per building byelaws:

Provided that the construction activity related to
small scale industries not causing pollution shall be
regulated and kept at the minimum, with the prior
permission from the competent authority as per
applicable rules and regulations, if any.

(b) Beyond one kilometre it shall be regulated as per
the Zonal Master Plan.

Felling of trees.

(a) There shall be no felling of trees in the forest or
Government or revenue or private lands without prior
permission of the Competent Authority in the State
Government:

(b) The felling of trees shall be regulated in accordance
with the provisions of the concerned Central or State
Acts and the rules made thereunder.

(c) In case of Reserve Forests and Protected Forests the
Working Plan prescriptions shall be followed.

13.

Commercial water resources
ground water harvesting.

including

(a) The extraction of surface water and ground water
shall be allowed only for bona fide agricultural use and
domestic consumption of the occupier of the land.

(b) Extraction of surface water and ground water for
industrial or commercial use including the amount that
can be extracted, shall require prior written permission
from the concerned Regulatory Authority and adapting
appropriate measures for rain water harvesting.

(c) No sale of surface water or ground water shal]l be
permitted,

(d) Steps shall be taken to prevent contamination or

pollution of water from any source including
agriculrure.

Fencing of existing premises of hotels and
lodges.

Regulated under applicable laws.

Widening and strengthening of existing
roads and construction of new roads.

Shall be done with proper Environment Impact
Assessment and mitigation measures, as applicable.

Movement of vehicular traffic at ni ght.

17,

Regulated for commercial purpose, under applicable
laws,

Introduction of exotjc -SBEE‘ES'..

Regulated under applicable laws.

18,

Drastic Change of Agriculure systems,

Regulated under applicable laws.

19,

Commercial Sign boards and hoardings.

Regulated under applicable laws.

20,

Discharge of treated effluents in natural
water bodies or land area.

Efforts to be made to prevent mixing of treated.
partially treated effluents to the water stream joining
the lake. Recycling of treated effluent shall be
encouraged and for disposal of sludge or solid wastes.
the existing regulations shall be followed.
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Small scale industries not causing pollution.

2% Air and vehicular pollution.

Non polluting, non-hazardous. small-scale and service
industry. agriculture, floriculture. honiculnu:e or agro-
based industry producing products from indigenous
goods from the Eco-sensitive Zone, and which do not
cause any adverse impact on environment.

. Solid Waste Mana gement.

Use of polythene bags.

Regulated under applicable laws.
Regulated under applicable laws. _
Use of polythene bags should be
scientifically. IR

Collection of Forest produce or Non-Timber
Forest Produce (NTEP),

Regulated under applicable laws.

26. Undertaking activities related to eco-tourism
like over-flying the National Park Area by

Regulated under applicable laws.

aircrafl. hot-air balloons. drones, etc.

Promoted Activities o

Ca
21

27. | Ongoing  agriculure  and  horticulture | Permitted under applicable laws.
practices by local communities along with
dairies, dairy farming, aquaculture and
28. g:l:: l\l::r‘er harvesting. . Shall be actively promoted. -
29, '6?3&&[1%5’%5}{:5}1]; o Shall be ncqvely promoted.
30. Adoption of green technology for all | Shall be actively promoted.
activities. .
31 Cottage industries including village artisans. | Shall be actively promoted. _ i -
"33 7| Use of renewable energy sources. Bio gas, solar light et to be promoted.
:ﬂ Protection of hill slopes and river banks. Shall be actively promoted.
34. Agro-forestry. Shall be actively promored.
35. Skill Develoi)meur. Shall be actively promoted.
36. Environmental Awareness. Shall be actively promoted.

S, Monitoring Committee.-

The Central Government hereby constitutes a Monitoring Comunittee for a period of three vears for the effective

monitoring of the Eco-sensitive Zone falling in the State of

Maharashtra , which shall comprise of the following

namely:-

L Collector, Ahmednagar District Chairmaun;

2 Representative of Collectors of Nashik, Pune and Thane Members;

3. Representative of Zila Parishads of Nashik, Pune, Thane and Members:
Ahmednagar

4. Senior Town Planner of the area Member;

5. Representative of Maharashtra State Pollition Control Board, Member:;
Thane i

6. Representative of Additional PCCF (Wildlife), Nashik Member;

7. An expert in the area of ecology and environment to bs Member:
nominated by the Goverument of Maharashitra for a period of
three vears

‘ Member of the Maharashira Srate Biodiversity Board Member:

9. One fepresentatives  of  Non-governmental Organization Member;
( u.'orkmg_ i the field of environment including heritage
conservation) to be nominated by the Govemment of
Maharashtra for a period of three years

10.

Sub Divisional Forest Officer, Sang

amner Forest Sub Division

Member-Secretary.
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6. Terms of Reference:

(1

(4

(6)

{(7)

(8)

7. The Central Government and State Government may

i 7 from the date of issue of
The tenure of the Monitoring Committee shall be for a period of three years

Notification.

The Monitoring Committee shall monitor the compliance o I e
g o , in the erstw

The activities that are covered in the Schedule to the notification of the Government of India

f the provisions of this Notification.

Ministry of Environment and Forests number S.0. 1533 (E), dated the 14% September. 2006. and are dalling o
the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof,
shall be scrutinised by the Monitoring Committee based on the actual site-specific conditions and referred to
the Central Government in the Ministry of Environment, Forest and Climate Change for prior environmental
clearances under the provisions of the said notification.

The activities that are not covered in the Schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forests number S.0. 1533 (E), dated the 14* September, 2006 and are
falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph

4 thereof, shall be scrutinised by the Monitoring Committee based on the actial site-specific conditions and
referred to the concerned Regulatory Authorities.

The Member Secretary of the Monitoring Comunittee or the concemed Collector(s) or the concerned park
Depury Conservator of Forests shall be competent 1o file complaints under section 19 of the Environment
(Protection) Act. 1986 against any person who contravenes the provisions of this notification.

The Monitoring Committee may invite representatives or experts from concerned Departments, representatives

from Industry Associations or concerned stakeholders to assist in its deliberations depending on the
requirements on issue to issue basis.
The Monitoring Cominittee shall submit the annual action taken report of its activities as on 31" March of

every vear by 30® June of that year to the Chief Wildlife Warden of the State as per
Annexure-TV. -

pro- forma appended at

The Central Government in the Ministry of Environment, Forest and Climate Change may give such

directions. as it deems fit. to the Monitoring Committee for effective discharge of its functions.

specify additional measures, if any, for giving effect to

provisions of this notification.

8. The provisions of this notification shall be subject to the orders, if any, passed. or to be passed. by the Hon'ble
Supreme Court of India or the High Court or National Green Tribunal,

BOUNDARY DESCRIPTION AND LLAND USE OF KAl

[F. NO‘ES-'DS.'ZOIS-ESZ-RE]
LALIT KAPUR, Scientist *‘G*

ANNEXURE-]I

SUBAI HARISHCHANDRAGAD EC O-SENSITIVE

North

ZONE

Western boundary of comptt. No.302 Southern boundary of village Indora Gat No.310, 311
Western and Southern boundary of Village Indora Gat No.312 Western boundary of Village
Indora Gat No.319, 320,324.325,326,328. Southern boundary of village Indora Gat No.353,

Eastern boundary of village Indora Gat No. 327. Southern boundary of village Khadked Gat
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East

South

West

No.42.43. Eastern. southern and western boundary of village Khadked Gat No. 44. Eastern
boundary of village Khadked Gat No. 51.52. Eastern aud southern boundary of village
Khadked Gat No. 50. southern and western boundary of village Khadked Gat No. 66. westem
boundary of village Khadked Gat No. 68.69. Southern boundary of village F.hadked Gat No.
75.76. southern boundary of village Ambewadi Gat No. 561.564. 579, 598. Eastern. southern
and western boundary of village Ambewadi Gat No. 563. westem boundary of village
Ambewadi Gat No. 578. Eastern. southern and western boundary of village Ambewadi Gat
No. 509,600. southern boundary of village Ambewadi Gat No. 602.604.606.607.608.3.4.6.7.8.
Southem and western boundary of village Ambewadi Gat No.10. westem boundary of village
Ambewadi Gat No. 9. southern boundary of village Ambewadi Gat No.34.35,65. western
boundary of village Ambewadi Gat No. 60.70.71.southern and western boundary of Comptt
N0.308. Southern boundary of village Kurungwadi Gat No. 16,17. Eastern and southern
boundary of village Kurungwadi Gat No. 43. western and southern boundary of village
Kurunewadi Gat No.d6. western boundary of village Kurungwadi Gat No.47. Southern
bmmd;r}' of village Kurungwadi Gat No. $3,55.57.58. southern boundary of Comptt. No. 314
Eastern and southern boundary of village Jamunda Gat No. 44. Eastern boundary of Comptt.
No. 316. Northern Eastern and southemn boundary of village Jamunda Gat No. 33, 34.
Southern boundary of village Jamunda Gat No. 35. OWEST NASHIK DN)

Boundary of Hivhali River, Nallh Compartment No.438-A (SHAHAPUR DN,)

Compt.No.55A. 36A. Mulkhel, ComptNo.97A, 99A. Dhamanvan. Compt.No.79E. 79F.
Purushwadi Compt.96B, 96C. Khadki (Kbhurd). Compt.No.l4A. [4B  Shisvad.

Compt.No.141E. 141F. 141G, 141H, Waghdari. ComptNo.l41J. 1411. 141K, Shinde,

Compt.No.141C, Pohane. 135B, 135C. Paithan Compt.No.142S, Mahadevwadi

Compt.No.140A, Ambit Khind Compt.No.145B. 145C, Godewadi Compt.No.l45E. 145F,
142D, Kelikon! Compt.No.145A.(SANGAMNER SUB DN.)

Yesdarwadi Compt No.144A, 144B, 144C, 144D (SANGAMNER SUB DN.) Southern
Boundary of Compt.No.716 (THANE FOREST DIVISION)

Compt.No.03. 04, 05. Malki Sur.No.86.87.89. Forest Survey No.122, Malki S.No.127.128
Compt.No.6. Malki Sur.No.102,103.

Forest Survey No.104, Malki
Compt.No.08, Malki Gut

S.No.105,107,

...... 243, 246, 316317,
Compt.No.11. Malki Gut N0.248.,249,286,296,299 303,305, 332,334,339.340, Compt.No. 12

Malki Gut N0.39,43.44.4547,48,49, Malki Gut No.37, Forest Survey N

- 0.171 Malki
Gut.No.179,181,188,209.2 10,222,229 (JUNNAR FOREST DN )

Western Boundary of Compt.No.711, 714,716, Southern and Western B

716.715,714,711, Northern bound
Comparniment N

oundary of Compt. No
ary of Compartment No,71], Southern Boundary of
0.710,709,702,701, Western Boundary of Compt, No 702,701
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14 THE GAZETTE OF INDIA : EXTRAO
- ANNEXTURE-TI
- - , LLING IN THE ECO-
TN ARIES OF THE VILLAGES FA
GEO CORDINATES OF PROMINENT BOUND/
SENSITIVE ZONE
. ~NameofVillages | Latitude |  Longitude
SL No. R Dl‘i-‘i'“‘.‘_ " Khadked 19:36:33.338 _ 73:41:47:440
“'L ::‘es: :22::t Ambewadi | 19:36:02.082 I 73:43:32:906 7
0 if::t':'\;;;hik Kurungwadi | 19:36:17.082 |  73:46:05:337
Lia) ; Jamunda | 19:34:40.257 |  73:44:37:904
(iv). West Nashik : : 537907
: Bari 19:33:10.333 | 73:45:37:292
(v). Sa112a111ne1 Sub- Div : 73:46:05:835 7
(vi) Sangamner Sub- Div Wargunshi 19:31:43.596 | B
= DI Chichondi 19:30:25.229 | 73:45:40:739 |
(vii) Sangamnner Sub- Div : o 34651355 ’
(viii). | Sangamner Sub- Div Shendi 19:30:32.923 | 7 d01:223 |
(ix). Sangamner Sub- Div Bhandardara 19:29:07.040 | 73.48..-0'. :
(x).___ | Sangamwer Sub- Div Mutkhel 19:28:27.253 | 73:48:48:3 fl |
(xi). Sangammner Sub- Div Terungan 19:27:41.444 ] 73:49:04:428 [
(Xii). Sangamner Sub- Div Dhamanvan | 19:26:56.773 | 73:48:20:896 ]
_____ (xiii). | Sangammer Sub- Div Balthan 19:25:36.369 |  73:50:01:268 |
(Xiv). Sangamuer Sub- Div Purushwadi 19:25:21.539 | 73:50:59:192 7
(XV). Sangamner Sub- Div Sisvad 19:25:09.288 | 73:51:50:843 |
(xvi). Sanganmer Sub- Div Waghdari 19:25:41.680 |  73:52:16:671 |
(i), Sangamner Sub- Div Sinde 19:26:00.000 |  73:53:00:000 |
(XVii). Sangamner Sub- Diy Kohane 19:25:08.615 |  73:54:17.919 |
(xix). | Sangamner Sub- Div Ghoti 19:24:06.903 | 73:55:46:367
(XX), Sangamner Sub- Div Shilwandi 19:23:18444 | 73:56:41:761
(Xxi) | Sangamner Sub- Djv Ambhol (Mahadevwadi) 19:22:23.052 | 73:56:49:822
(Xxdi). | Sangamner Sub- Div Ambit Khind 19:21:25.684 73:56:24:353 _[
(Xxiii), Sangamner Sub- Div Ghodewadi 19:20:50.563 73:54:57:673 |
(xxiv). Sangamner Sub- Div Keli Kotul 19:21:38.18] 73:53:57:072
oy, Sangamner Sub- Div Yserthav 19:21:08.573 [ 73:52:16:649
(xxvi), Junnar Division Mandve 192121041 |  73:5045:631 |
{XXVii). Junnar Division Jambulshi | 19:22:23.998 | 73:49:52:405
e, Junnar Division Kopri | 192317690 | 73 47:37:812
| (xxix). Junnar Divisjon Sangnore 192231116 | 73:36:34:044
(xXxx). Junnar Divisjon Kolhewadi 19:23:37.319 | 73:15.03-646
_xxxiy. | Junnar Division Khireshwar 19:25:32.958 73:42:56:750
! xx:ﬁ;}. Thane Division Tithambi Tarf Vaishkhaire 19:25:53 30 391 73:41: OI_S_‘E____
txx.\&{uL Thane Division Walhivare 19:26:37.677 73:40:24: 178
(Xxxiv), Thane Division Merdi 19:20:18.596 73:41:01:267
L Xxv). | Thane Division Telegaon 19:30:57 360 73:39:17-465
SAXEvA) Shahapur Division Grunde- 19:31:49.089 73:38:16:260
IXX.XYIIT]- Shahapur D!\;s!on Dehene 19:32:35 5.068 73:36:48-080
(xxxviii). Shahapur Division . Sakurli 19:33:29 339 73:36:56:121
(XX20x). Shahapur Division Chondhi bk, 19:34: 37767 T
(x0) ~Shah 73:37:00:760
e I . ahapur Dl_uston ___Chondhi kh. ) 19:36:04.459 73:39:55:593
(xxesi), Shahapur Division Hinglud | 193619307 Sy
(o). 3."1“_“1’_5'_‘_9291011 Kalbhonde 19:36:13.100
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MAP OF THE ECO-SENSITIVE ZONE ALONG WITII BOUNDARY DETAILS AND GEOC O-ORDINATES

MAP OF ECO-SENSITWVE JONE FOR KALSUBAI HARICHANDRA GAD SANCTUARY
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ANNEXURE-IIT A
A. Geo Coordinates of Kalsubai Harishchandragad Wildlife Sanctuary
Sl. No. Point Code Latitude Longitude
) A 19:35:07.885 73:37:02:317
?) B 19:35:38.094 73:37:54:875
(3) C 19:35:20.943 73:40:12:992
@) D 19:36:00.823 T 734234415
(5) E 19:35:12.292 73:46:00:812
e F T 193348692 T 734401428
(7) G 19:33:57.377 73:43:22:640
@) H 19:33:45 867 73:44:40:037
9) 1 19:31:81.262 73:43:57:943
(10) J 19:28:30.547 73:44:53:669
(1 K 19:29:56.718 73:47:14:210
() L 19:27:45 205 73:48:49:050
(13) M 19:27:31.409 73:4836:174
4 N 19:27:40.841 73:48:21:331
(15) 0 19:27:27.943 73:48:00:887
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(EX INARY ‘.
THE GAZETTE OF INDIA.E}\TRAORD = ¥
— /

09 - prmae | Dol
(an E e 73:48:43:006
:iz: g — 92602892 | 73:49.14.;:1
o0 T 19:25:07.§8il__.‘___" ‘‘‘‘‘ #73‘-‘19_3;!_07,
| 192823293 73:50:35:
o v 10:35:04 555 - msas |
T — e TT10:34:00.683 | 73:52:13:434
1) X 19:25:44.745 73:52:36:763
(25) Y 19:25:08.107 73:52:44:896
(26) 7 19:25:20.008 73:53:24:523
27 Al 19:25:11.827 73:53:43:400
(28) A2 19:24:38.966 73:53:39:637
(29) A3 19:24:09.674 73:55:20:710
(30) Ad 19:22:56.407 73:56:30:031
(31) AS 19:22:11.340 73:56:34:190
(32) A6 19:21:22.739 73:55:46:604
(33) A7 19:20:34.529 73:56:34:905
(34 AS 19:20:18.018 73:56:10:094
(35) A9 19:20:25.196 73:55:59:618
(36) AlO 19:20:17.224 73:55:40:200
(37) All 19:20:58.107 73:55:10:792
(38) Al2 19:21:43.152 73:54:21:777
(39) Al3 19:22:24.078 73:53:00:757
(40 All 19:21:57.663 73:50:33:580
(41) AlS 19:22:39.570 73:50:11:900
(42) Al6 19:22:14.722 73:49:22:241
33 Al7 19:23:40.289 73:48:13:538
(34) AlS 19:23:08.026 73:46:18:190
(45) Al9 19:35:46.413 73:43:54:730
(36) A20 19:25:34.835 73:42:26:005
(47) A2l 19:27:36.038 73:40:30:120
(48) A2 19:29:00.630 73:42:50:169
49) a3 T 19:31:04.045 73:30-16:655
(50) A4 19:32:08.732 73:39:20:082
ET . A3S 19:31:54.940 T33801503
(52) A26 19:32:51,754 73:37:22:199
sy T T A 19:33:58.234 T 73:37:86.317
(54) A28 19:34:26.328 73:37-39:307
(55) A29 19:34:42.862 733701013
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B. Geo Coordinates of Kalsubai Harishchandragad Wildlife Sanctuary

\ SL No. and Point Code Latitude Iongitude
\ (h 19:35:54.317. 73:35:58.406.
\ () 1T Tearoerens. | ?3:38:40-13-3‘-
3) 19:36:44.133. - ?’;‘!"_3’4?}? -
@ | eastae07. | ?3:46:35-;2'
(5 19:30:31.027. "j-:z'”.f:.‘;z-aég"'_—“— ]
(6) T 19:26:58.580. 13-43_”.-_ ve -
G 19:25:08.615. 73:54:17.919.
(£) 19:23:56.682. _ 73153109fE9‘
(9) 19:21:02.563. 73:57:56.85?.
(10 19:21:03.661. ?3:5-‘!:27.63-.
(1 19:22:11.898. ﬁ:ﬂ_—lQOJ_O:-I’__& -
\“'"—__ﬁ':i"”' = 19:21:31.665. 73:47:32.?43.
' (13) 19:23:21.111. - .”a._s_:f.i::s.us._ )
\' (14 T Tleasaener. 73:43:05.513.
(15) 19:26:32.623. 73:39:20,252.
(16) 19:28:51.745. 73:40.26.599.
(7 19:30:46.511. 73:38:19.160.
(18) 19:31:38.911. 73:36:45.297.
(19) 19:31:43.670. 73:35:32.330.
(20) 19:33:57.642. 73:35:57.961.

ANNEXNURE-TV
Proforma of Action Taken Report: Eco-sensitive Zone monitoring Committee.-

1. Number and date of Meetings:

2. Mimutes of the meetings: Mention main noteworthy points. Attach Minutes of the meeting as separate Annexure,

3. Staws of preparation of Zonal master Plan including Tourism master Plan

4. Summary of cases dealt for rectification of error apparent on face of land record (Eco-sensitive Zone wise):
Details may be attached as Annexure

5. Summary of cases scrutinised for activities covered under the Environment Impact Assessment Notification,
2006: Details may be attached as separate Annexure.

6. Summary of cases scrutinised for activities not covered under the Environment lmpact Assessment Notification,
2006: Details may be anached as separale Annexure,

7. Sununary of complaints ledged under Section 19 of the Environment (Protection) Act, 1986:

8. Any other matter of imponance,
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